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The New Indu8trlal PoIlcyforthe North Easter:, Region 
provide. for c.ntral ... '-fance ofRa, 16 cror .. towards 
.ach growth c.ntr., Th. progr ... mad. In respect of the 
.pprov.d growth c.ntr.. upto 31 st M.rch, 1998 is as 
under: 

Name ofth. C.ntr.' State Total 
Growth c.ntr. A.I ..... A.I .... .xp.ndltur. 

(Ra. In lalch.) 

Charl-Duar so ,00 05.00 17.00 

Mati. 60.00 NIL 15.00 

Import Duty on Rubber 

507 SHAI A.C. JOS: Will the Mlnlst.rof COMMEACE 
be pl •••• d to stat.: 

(a) wh.th.r the Union Goyernment proposed to raise 
the import duty on rubb.r; 

(b) If 10, the details th.r.of; .nd 

(c) the other measures taken by the Union 
Gov.rnm.nt to control the import of rubber? 

THE MINISTER OF COMMERCE (SHRI 
RAMAKRISHNA HEGDE) : (a) .nd (b) The Question 
s •• ka information p.rt.ining to the Union Budget which Is 
likely to b. pr ... nt.d In the ParUament on 1.6.98. 

(c) Import of Rubber Is alre.dy und.r N.g.tlv. List of 
Exim Policy and I. p.rmltt.d only .g.inst Advance 
LlcencelSpeclallmport LIc.nce. 

Foreign DlfWCt Inv.atment 

508. SHRI AJOY MUKHOPADHYAY: Will the Minister 
of FINANCE b. p ..... d to Itat. the d.talls of the Foreign 
Direct Inveatm.ntl COY., the annual inv.stments in the 
Indian economy during .ech of the last six yea,,? 

THE MINISTER OF- FINANCE (SHRI YASHWANT 
SINHA): Th.detalla of Foreign DIr.ct Invlltments rec.ived 
during last six y .. " ar •• s followa: 

Year Foreign Direct Inve.tment received 
(in US S Million) 

1991-112 136 

1992-93 313 

1993-94 586 

1994-96 1314 

1995-96 1929 

1996-97 2587 

Violation err FERA, 1173 

509. SHRIMATI SURYAKANTA PATIL : Will the 
Minister of FINANCE be p ..... d to state: 

(a) wh.ther there has been a constant increase in the 
CasN of viol.tion of FERA, 1973 during the last some 
year.; 

(b) if so, the details thereof; 

(c) whether the Government he, announced some 
concessions in FERA, 1973, recently; 

(d) if so, the detai" th.r.of; and 

(e) the amount involved in such cases of violation, the 
numb.r of person. found guilty and the action taken by the 
Governm.nt ag.inst th.m? 

THE MINISTER OF STATE IN THE MINISTRY OF 
PERSONNEL, PUBLIC GRIEVANCES AND PENSIONS 
AND MINISTER OF STATE IN THE MINISTRY OF 
FINANCE (BANKING, REVENUE AND INSURANCE) 
(SHRI KADAMBUR M.R. JANARTHANAN) : (a) and (b) 
No, Sir. However the numb.r of cas.s tak.n up for 
investigation by the Enforcem.nt Directorate during the 
last three years are as und.r : 

Year 

1995 

1996 

1997 

(c) No, Sir. 

Number of cases 

5633 

5486 

55n 

(d) .nd (.) Do not aris •. 

{Translation] 

Grlltulty Llmltlltlon 

510. SHRI SUSHIL CHANDRA VARMA: Will the 
Mlnlst.r of INDUSTRY be pie lied to st.te: 

(a) wh.ther the gratuity amount of the Gov.rnmant 
omployaes has been ral.ed from Rs. 1 I.khs to Rs.2.50 
lakh. w.e.f. 1 st Aprll,1995 lind wheter It Is alao a fact that 
priort01st April, 1995 the gratuity limit forthe public .ector 
employ ... was .ame.s had bean fixed forthe Governm.nt 
employees; 

(b) If so, the reNons for not m.intalnlng .quallty In 
r.g.rd to gratuity lim~; .nd 

(cl thesteps belngtak.n byth. Governm.ntto ensure 
that the employees of the public .ector undertaking likely 
to g.t enh.nced gratuity from April, 1995 like that of the 
Government employe •• ? 
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